IN THE HIGH COURT OF ORISSA,CUTTACK

It is informed to all the Advocates/Advocates'
clerks/Applicant that the following certified copies are
ready for Delivery.

Date : 09.08.2024

Name of
Applicant

(Se

52411/2 |20.06.202 GENER at

1 53 CHINTAMANI BHUIAN 024 4 WP (C)/978/2024 AL No-
)

(Se

53808/2 |26.06.202 WP(C)/16656/20 |GENER at

2 3 T.K BARIK 024 4 20 Al No—
)

(Se

56505/2 |104.07.202 GENER at

3 53 BASUDEV BARIK 024 4 WP (C)/978/2024 AL No-
)

(Se

56510/2 |104.07.202 WP (C)/1560/202 GENER at

4 53 BASUDEV BARIK 024 4 4 AL No—
)

(Se

5 53 BASUDEV BARIK 56512/2 |104.07.202 WP(C)/1560/202 c.o. at

024 4 4 No-
)

(Se

58517/2 |12.07.202 WPC(OAC)/3712/ GENER at

6 > B C PANDA 024 4 2017 AL No-
)

(Se

58916/2 |15.07.202 [WPC (OAC)/2828/ |GENER at

7 28 D SAMAL 024 4 2012 AL No-
)

(Se

59504/2 116.07.202 WP(C)/21376/20 at

8 5 SAPAN KU.BANARJEE 024 4 14 C.O. No-
)

(Se

61214/2 |23.07.202 |[WP(C)/27178/20 |GENER WRIT at

9 101 K C MISHRA 024 4 11 AL ];RANCH— No—

22)

61219/2 (23.07.202 |[WP(C)/18454/20 |GENER (Se

10 |6 M BARAL 024 4 23 AL at




No-
22)
(Se
61249/2 |23.07.202 |CONTC/3631/202 |GENER at
11 |13 D SWAIN 024 4 1 AL No—
22)
(Se
61419/2 123.07.202 WP(C)/16151/20 |GENER at
12 |20 |7 saHOO 02 . Lo o e
22)
(Se
62406/2 [25.07.202 |WP(C)/11786/20 |GENER |"°1T  |at
13 |5 K N SAHOO 024 4 18 AL ]gRANCH— No—
42)
(Se
62550/2 |26.07.202 |ABLAPL/19776/2 |GENER at
14 |2 A MOHANTY 024 4 016 AL BAIL-1 No—
2)
(Se
64058/2 [30.07.202 |WP(C)/7801/201 |GENER |"°1T  |at
15 1135 B K MOHARANA . . BRANCH-
024 4 9 AL % No-
62)
(Se
64114/2 131.07.202 ABLAPL/7338/20 at
16 |4 H. K. PATRA 024 4 24 C.O. No-
62)
(Se
64312/2 |131.07.202 |ABLAPL/14735/2 |GENER at
17 |3 A MOHANTY 024 4 023 Al No—
62)
(Se
64313/2 131.07.202 [WP(C)/40492/20 |GENER at
18 |8 P K MISHRA 024 4 23 AL No-
62)
(Se
64340/2 131.07.202 [WP(C)/37738/20 at
19 |5 R SAMAL 00 2 03 c.o. e
62)
(Se
64659/2 101.08.202 (CRLMC/2761/202 |GENER at
20 |0 BIDYADHAR PANDA 024 4 4 AL No-
62)
(Se
64741/2 [01.08.202 [WP(C)/11626/20 |GENER |"RIT — |5¢
21 |4 K R NATH 024 4 14 AL ]E?;RANCH— No—
40)
(Se
22 |a S BEHERA 64750/2 101.08.202 \nopy 147/2024 |C.0. at
024 4 No-
40)
23 |15 |J P KaR 164800/2 |01.08.202 |CRLREV/264/201 |GENER | (Se




024 4 8 AL at
No-
40)
(Se
65025/2 |02.08.202 [WP(C)/27497/20 at
24 |4 S.K. SWAIN 024 A 23 C.o. No-
40)
(Se
65289/2 |03.08.202 |[CRLMC/4554/202 |GENER at
2514 M DAS 024 4 3 AL No-
40)
(Se
65481/2 |03.08.202 [WP(C)/18239/20 |GENER at
26 |0 MANAS PATI 024 4 o4 AL No-
40)
(Se
65499/2 |03.08.202 |[ABLAPL/2353/20 |GENER at
27 14 P K DASH 024 4 21 AL No-
40)
(Se
65584/2 |03.08.202 GENER at
28 |3 A DAS 024 4 TRP(C) /43/2023 AL M.J.C No-
6)
(Se
65819/2 |05.08.202 |ABLAPL/7326/20 |GENER at
29 |4 S .CHOUDHURY o0 A o AL No-
6)
(Se
SANJAY KUMAR 65825/2 |05.08.202 GENER at
30 |0 BEHERA 024 4 FAO/504/2019 AL No-
6)
(Se
65853/2 |05.08.202 |[WP(C)/18218/20 at
31 |5 SK SAHOO 024 4 24 C.o. No-
6)
(Se
WRIT

32 |9 SK MOHAPATRA 66009/2 106.08.202 |5 /5946/1090 |CENER |ppaycy- [2F
024 4 AL g No-

43)
(Se

66056/2 106.08.202 |WP(C)/8033/202 |GENER at
33 |20 K SAHOO 024 A ) AL No-
43)
(Se

66075/2 |06.08.202 |[WP(C)/17404/20 at
34 |5 B. K. SWAIN 024 A o4 C.o. No-
43)
(Se

35 161 |A. MOHANTY 66136/2 106.08.202 |.pp /10,0022 c.o. at
024 4 No-

43)




(Se

36 |8 S. MOHARANA 66178/2 106.08.202 |\p/1018/2017 |c.o0. at
024 4 No-
43)
(Se
WRIT
37 |130 |B.K.DAS 66241/2 106.08.202 |oyp 30172018 CENER pranca- 2°
024 4 AL 11 No-
62)
(Se
66264/2 |06.08.202 at
38 |4 Y. DAS 024 4 SA/80/2000 C.O. No—
62)
ACHYUTANANDA (Se
PATTANAIK, BIKRAM
39 |3 KESHARI RAJ,M K 82296/2 26.08.202 gRLMC/5227/202 c.o. ;z_
SAMANTARAY,B R 62)
MOHANTY
(Se
a0 |10 T K. NAYAK 66570/2 |07.08.202 |RVWPET/145/202 co. at
024 4 4 No-
62)
(Se
SRITAM KUMAR 66571/2 |07.08.202 |ABLAPL/7755/20 at
41 |4 MOHAPATRA 024 4 24 C.0. |BAIL-1 No-
5)
(Se
42 |3 R.C. MALLICK 66744/2 |07.08.202 |[WP(C)/9062/202 c.o. at
024 4 4 No-
5)
(Se
66788/2 |07.08.202 |RVWPET/159/202 at
43 |3 BK SETHI 024 4 4 C.0. No-
5)
(Se
66793/2 |07.08.202 |[WP(C)/17417/20 at
44 |6 S. BISWAL 024 4 15 Cc.0. No-
5)
(Se
66805/2 |07.08.202 |[WP(C)/17827/20 at
45 |4 Y. DAS 024 4 o4 C.0. No-
5)
(Se
66810/2 |07.08.202 |[WP(C)/17849/20 at
46 |3 T.K.NAYAK 024 4 o4 Cc.0. No-
5)
(Se
27 o PRADEEP KUMAR 66811/2 [07.08.202 |CRLMP/1115/202 |GENER at
DASH 024 4 4 AL No-
5)
66815/2 |07.08.202 |CRLMP/1116/202 |GENER (Se
48 |0 MANAS PATI 024 4 p AL it




No-

5)
(Se

66820/2 |07.08.202 [WP(C)/18488/20 |GENER at
49 |0 MANAS PATI 024 4 24 AL No-
5)
(Se

=0 lo JAGJIT SINGH 66823/2 |07.08.202 [WP(C)/10543/20 |GENER at
CHHABRA 024 4 24 AL No-

5)
(Se

66828/2 |07.08.202 ABLAPL/7848/20 at
51 |3 G SAHOO 024 . 4 c.o. Ne-
5)
(Se

66829/2 |07.08.202 |ABLAPL/7852/20 at
52 |3 G SAHOO 024 . s C.0. |[BAIL-2 | -~
10)
(Se

66855/2 (07.08.202 [WP(C)/12065/20 |GENER at
53 |50 JADUNATH PRADHAN 024 4 23 AL No-
10)
(Se

66862/2 |08.08.202 |ABLAPL/1340/20 at
54 |3 R.K BARIK 024 4 24 C.0. No-
10)
(Se

66876/2 |08.08.202 |ABLAPL/7807/20 at
55 |4 Y DAS 024 . s c.o. No-
10)
(Se

56 |4 VIVASWAT 66880/2 |08.08.202 |ABLAPL/7874/20 c.o at
MOHAPATRA 024 4 24 T No-

10)
(Se

66911/2 |08.08.202 [BLAPL/3466/202 at
57 |4 N SAHOO 024 . . c.o. Ne-
10)
(Se

55 |3 SRIKANTA KUMAR  |66914/2 |08.08.202 [WPC(OA)/714/20 |, at
NATH 024 4 19 e No-

10)
(Se

59 3 SRIKANTA KUMAR 66915/2 |08.08.202 [WPC(OA)/713/20 c.o at
NATH 024 4 19 T No-

10)
(Se

60 |3 SRIKANTA KUMAR  [66930/2 |08.08.202 WPC(OR)/716/20 |, at
NATH 024 4 19 o No-

10)
61 |65 |S PATTANAIK 166931/2 |08.08.202 [WP(C)/19989/20 |GENER | (Se




024 4 17 AL at
No-
10)
(Se
62 |3 SRIKANTA KUMAR 66932/2 |08.08.202 WPC (0A)/715/20 | at
NATH 024 4 19 Ve No-
10)
WRIT (Se
66945/2 08.08.202 [WP(C)/11227/20 |GENER _at
63 |3 G JAYSINGH 0 s 08 i gRANCH o
42)
(Se
66946/2 108.08.202 GENER at
64 |5 M DAS 024 4 CRLMC/298/2018 AL No-
42)
(Se
65 |31 |S K BISWAL 66959/2 108.08.202 0 /310572023 |c.o. at
024 4 No-
42)
67003/2 |08.08.202 [WP(C)/16191/20 GENER | 21T ;ie
66 15 K D 054 s s o BRANCH- |
1

2)
(Se

67004/2 08.08.202 [WP(C)/6168/202 |GENER at
67 13 S DAS 024 4 3 AL No-
2)
(Se

ss |s SURYA NARAYAN 67005/2 |08.08.202 BLAPL/2514/202 |, at
MISHRA 024 4 4 O No-

2)
(Se

67034/2 08.08.202 [WP(C)/7420/201 at
69 |2 PK RATH 052 s i c.o. -
2)
(Se

67057/2 08.08.202 [WP(C)/18052/20 at
70 |4 MM NAYAK 052 s o4 c.o. e
2)
(Se

67071/2 08.08.202 [WP(C)/18194/20 at
71 |4 G D MALLICK 092 s o4 c.o. -
2)
(Se

2 |5 oK MOHANTY 67104/2 |08.08.202 |TRP(C)/352/202 |, at
024 4 3 No-

2)
(Se

67131/2 |08.08.202 |WP(C)/7540/202 |GENER at
73 |a S K MANDAL 02 . . oL e

2)




(Se

- PRAVAT CHANDRA 67137/2 (08.08.202 |WPC (OR)/482/20 c.o at
BEHERA 024 4 18 T No-
2)
(Se
67148/2 |08.08.202 |[WP(C)/13581/20 at
75 M R SAHOO 024 4 4 C.0. No-
2)
(Se
67153/2 108.08.202 |[WP(C)/13590/20 at
76 M R SAHOO 024 1 o4 C.0. No-
2)
(Se
67157/2 108.08.202 |[WP(C)/13588/20 at
77 M R SAHOO 024 4 24 C.0. No-
2)
(Se
78 A K MISHRA 67169/2 108.08.202 |\ /198572024  |C.0O. at
024 4 No-
2)
(Se
67188/2 (08.08.202 |ABLAPL/3443/20 |GENER at
79 J P KAR 024 4 24 AL No-
2)
(Se
67246/2 (08.08.202 |[WP(C)/18368/20 at
80 G. D. MALLICK 024 4 o4 C.0. No-
2)
(Se
81 SANTOSH KUMAR 67248/2 108.08.202 |[WP(C)/18382/20 c.o at
BRAHMA 024 4 24 T No-
2)
(Se
67254/2 108.08.202 |[WP(C)/17211/20 at
82 M. R. SAHOO 024 4 o4 C.0. No-
2)
(Se
83 S MOHARANA 67263/2 108.08.202 CMAPL/97/2024 |C.O. at
024 4 No-
2)
(Se
84 M R SAHOO 67269/2 108.08.202 | b1 ye /93372024 [c.0. at
024 4 No-
2)
(Se
85 UMESH CH DORA 67273/2 108.08.202 |[CRLMC/2232/202 c.o. at
024 4 4 No-
2)
86 UMESH CHANDRA 67274/2 |08.08.202 |CRLMC/2235/202 co ;ie
DORA 024 4 4 T

No-




2)

(Se

57 lg PRASANJIT BEHERA 67279/2 1/08.08.202 |[CRLMC/2474/202 C.0. at

024 4 4 No-

2)

(Se

67285/2 |08.08.202 |[WP(C)/27813/20 at

88 (8 H.K. MOHANTA 024 4 59 C.0. No-
2)

(Se

67286/2 |08.08.202 [WP(C)/2425/202 at

89 |43 P.K. DAS 024 4 3 C.O. No-
2)

(Se

67299/2 (08.08.202 |BLAPL/7564/202 |GENER at

90 |0 BIDYADHAR PANDA 024 4 4 AL No-
2)

(Se

67300/2 |08.08.202 |[BLAPL/3805/202 at

91 |10 D K NAIK 024 4 4 Cc.0. No-
2)

(Se

67303/2 |/08.08.202 |CRLREV/253/202 at

92 |4 N.K. ROUT 024 4 4 C.0. No-
2)

(Se

67304/2 |08.08.202 |[BLAPL/1651/202 |GENER at

93 |0 PREETAM MISHRA 024 4 4 AL No-
2)

(Se

67307/2 108.08.202 |[WP(C)/18446/20 |GENER at

94 |0 DEBENDRA BEHERA 024 4 54 AL No-
2)

(Se

MISC.
95 |2 D P DASH 67308/2 1(08.08.202 MACA/112/2010 GENER APPEAL at
024 4 AL No-
SEC.

1)

(Se

67309/2 |/08.08.202 |CRLREV/128/202 at

96 |4 D.K. PANDA 024 4 4 C.O. No-
1)

67310/2 108.08.202 |[WP(C)/42634/20 WRIT <ie
97 |3 |B. SAMAL U C.0. |BRANCH- 2

024 4 23 5 No-

18)

(Se

98 |5 PRAVASH CHANDRA 67312/2 |08.08.202 |[WP(C)/12189/20 c.0 at

MAHAPATRA 024 4 24 e No-

18)

67313/2 108.08.202 |[WP(C)/12189/20 (Se

99 |5 H. TRIPATHY 024 4 24 Cc.O. at




No-
18)
(Se
10 67316/2 (08.08.202 [WP(C)/29650/20 at
0 4 SATRUGHNA DASH A 024 4 23 C.0. No-
18)
(Se
10 67324/2 |08.08.202 [WP(C)/16814/20 at
1 4 P.K. MOHANTY 024 4 24 C.0. No—
18)
(Se
10 67327/2 |08.08.202 at
> 3 A.K. MOHANTY 024 4 WP (C)/707/2024 |C.O. No—
18)
(Se
10 67328/2 |08.08.202 at
3 3 A.K. MOHANTY 024 4 WP (C) /650/2024 |C.0. No—
18)
(Se
10 67333/2 (08.08.202 |[WP(C)/26513/20 at
4 4 G.R. PATRA 024 4 23 C.0. No—
18)
(Se
10 3 ASHOK KUMAR 67334/2 |08.08.202 WP(C)/17086/20 |GENER at
5 SARANGI 024 4 24 AL No-
18)
(Se
10 67335/2 (08.08.202 [WP(C)/13946/20 at
6 5 P.K. MOHANTY 024 4 24 C.0. No-
18)
(Se
10 | |RABINDRA KUMAR  |67338/2 |08.08.202 WP(C)/16863/20 |, . at
7 PATNAIK 024 4 24 T No-
18)
(Se
10 | |RABINDRA KUMAR  |67339/2 |08.08.202 WP(C)/16859/20 |, . at
8 PATNAIK 024 4 24 U No-
18)
(Se
10 |, SITANSU MOHAN 67342/2 |08.08.202 WP (C)/18617/20 |, at
9 SINGH 024 4 24 e No-
18)
(Se
11 |, SITANSU MOHAN 67343/2 |08.08.202 [WP(C)/18615/20 |, at
0 SINGH 024 4 24 o No-
18)
(Se
11 |, SITANSU MOHAN 67344/2 |08.08.202 WP (C)/18614/20 |, at
1 SINGH 024 4 24 o No-
18)
11 |3 |SITANSU MOHAN 167346/2 |08.08.202 WP (C)/18613/20 C.O. (Se




2 SINGH 024 4 24 at
No-

18)
(Se

11 SITANSU MOHAN 67347/2 108.08.202 |[WP(C)/18559/20 c.o at
3 SINGH 024 4 24 e No-—
18)
(Se

11 SITANSU MOHAN 67349/2 108.08.202 |[WP(C)/18641/20 c.0 at
4 SINGH 024 4 24 T No-
18)
(Se

11 67358/2 108.08.202 |[WP(C)/8439/202 at
5 SRINIBASH MOHANTY 024 4 4 C.0. No—
18)
(Se

11 67361/2 108.08.202 |[WP(C)/18634/20 at
6 B.B.MALLICK 024 4 24 Cc.0. No—
18)
(Se

11 67369/2 109.08.202 |ABLAPL/7686/20 at
7 M DAS 024 4 24 c.0. No-
18)
(Se

11 67370/2 109.08.202 |ABLAPL/7721/20 at
5 IC SAHU 024 4 24 C.O. No-
18)
(Se

11 UNMESH CHANDRA 67372/2 109.08.202 |ABLAPL/7797/20 c.o at
9 JENA 024 4 24 T No-
18)
WRIT (se

12 67373/2 109.08.202 |[WP(C)/36829/20 |GENER _lat
0 PREMRAJ GOUDA 024 4 3 AL ISRANCH No-
24)
(Se

12 67374/2 109.08.202 |ABLAPL/7846/20 at
1 MK SWAIN 024 4 24 C.O. No-
24)
(Se

12 67375/2 109.08.202 at
5 BB MALLICK 024 4 BLAPL/658/2024 |C.0O. No-
24)
(Se

12 67376/2 109.08.202 |[BLAPL/1404/202 at
3 A PANDA 024 4 4 C.O. No—
24)
(Se

12 67377/2 109.08.202 |[BLAPL/1301/202 at
4 KC PANDA 024 4 4 Cc.0. No—

24)




(Se

12 5 DR.PURUSOTTAM 67378/2 109.08.202 |[BLAPL/1493/202 c.o at
5 CHULI 024 4 4 U No-
24)
(Se
12 67379/2 109.08.202 |[BLAPL/1377/202 at
6 4 S MOHANTY 024 4 4 C.0. BAIL-2 No—
11)
(Se
12 67380/2 109.08.202 |[BLAPL/1622/202 at
9 4 D SAMAL 024 4 4 Cc.0. No-
11)
(Se
12 67381/2 (09.08.202 |[WP(C)/11631/20 |GENER at
8 0 DEBASIS TRIPATHY 024 4 16 Al No—
11)
(Se
12 67382/2 109.08.202 |[WP(C)/14165/20 at
9 10 KN SAHOO 024 4 15 Cc.0. No—
11)
(Se
13 67383/2 109.08.202 |[WP(C)/14166/20 at
0 10 KN SAHOO 024 4 15 C.O. No-
11)
(Se
13 67384/2 109.08.202 at
1 7 SARADA NAYAK 024 4 WP (C)/906/2024 |C.O. No-
11)
(Se
13 67385/2 109.08.202 at
> 7 SATYAJIT BISWAL 024 4 WP (C)/906/2024 |C.O. No—
11)
(Se
13 67386/2 109.08.202 [WP(C)/15883/20 at
3 3 B K MISHRA 024 4 54 Cc.0O. No—
11)
(Se
13 67387/2 109.08.202 |[WP(C)/18253/20 at
4 4 BK SINGH 024 4 24 Cc.0O. No—
11)
(Se
13 67388/2 109.08.202 [WP(C)/18278/20 at
5 4 BK SINGH 024 4 24 C.O. No-
11)
(Se
13 67389/2 109.08.202 |[WP(C)/18283/20 at
6 4 BK SINGH 024 4 24 Cc.0. No—
11)
(Se
13 67390/2 109.08.202 |[WP(C)/18286/20
7 4 BK SINGH 024 4 24 Cc.O. at

No-




11)

(Se

13 67391/2 109.08.202 |[WP(C)/18397/20 at
8 4 BK SINGH 024 4 24 Cc.0. No-
11)

(Se

13 67392/2 109.08.202 |[WP(C)/18347/20 at
9 5 BK SWAIN 024 4 24 C.0. No—
11)

(Se

14 67394/2 109.08.202 |CRLMP/1112/202 at
0 3 RK BISOI 024 4 4 Cc.0. No—
11)

(Se

14 67395/2 109.08.202 at
1 3 S MOHANTY 024 4 CMP/776/2024 Cc.o. No-
11)

(Se

14 67397/2 109.08.202 |CRLMP/1121/202 at
5 4 M MOHANTY 024 4 4 Cc.0. No—
11)

(Se

14 67398/2 109.08.202 |[CRLMP/1119/202 at
3 3 PK MOHANTY 024 4 4 C.O. No-
11)

WRIT (se

14 67400/2 109.08.202 [WP(C)/2014/201 |GENER _lat
4 15 N R BEHERA 024 4 0 AL ERANCH No-
45)

(Se

14 67401/2 109.08.202 at
5 4 S SAHOO 024 4 FAO/346/2024 c.o. No—
45)

(Se

14 7 RANJAN DAS 67403/2 109.08.202 BLAPL/481/2024 |C.0O. at
9 024 4 No-
45)

(Se

14 0 RAJENDRA NARAYAN [67425/2 |09.08.202 |[ABLAPL/4700/20 |GENER at
7 ROUT 024 4 24 AL No-
45)

(Se

14 67426/2 109.08.202 |[WP(C)/18553/20 at
8 3 PRAMOD KUMAR ROUT 024 4 24 C.O. No-
45)

(Se

14 67427/2 109.08.202 |[BLAPL/1392/202 at
9 4 BALARAM SINGH 024 4 4 Cc.0. No—
45)

15 67428/2 109.08.202 |ABLAPL/4743/20 (Se
0 3 PRAMOD KUMAR ROUT 024 4 24 Cc.O. at




No-
45)
(Se
15 67429/2 109.08.202 at
1 4 S HUSSIAN 024 4 FAO/347/2024 C.o. No-
45)
(Se
15 67430/2 109.08.202 [WP(C)/16562/20 at
5 5 J.D. MUDULI 024 4 24 C.0. No-
45)
(Se
15 67431/2 (09.08.202 WP(C)/2851/202 at
5 4 S. BARIK 024 4 4 C.0. No-
45)
(Se
15 67432/2 109.08.202 at
4 4 S HUSSIAN 024 4 FAO/346/2024 C.0. No-
45)
(Se
15 67433/2 109.08.202 WP(C)/2851/202 at
: 4 A. DAS 024 4 4 C.0. No-
45)
(Se
15 5 HRUSIKESH 67434/2 (09.08.202 WP(C)/18365/20 c.0 at
6 TRIPATHY 024 4 24 T No-
45)
15 67435/2 [09.08.202 [WP(C)/1952/202 WRIT ;ie
5 N.K. SATAPATHY U C.0. |BRANCH-
7 024 4 4 No-
2
6)
(Se
15 67436/2 109.08.202 |[WP(C)/13527/20 at
5 3 S.R. BARIK 024 4 24 C.0. No-
6)
(Se
15 5 HRUSIKESH 67438/2 109.08.202 |[WP(C)/18382/20 c.0 at
9 TRIPATHY 024 4 24 T No-
6)
(Se
16 67439/2 |09.08.202 |[WP(C)/2200/201 at
0 4 M.D. BISWAL 024 4 5 C.0. No-
6)
(Se
16 0 MADAN SUNDAR 67440/2 (09.08.202 |ABLAPL/3687/20 |GENER at
1 BEHERA 024 4 24 AL No-
6)
(Se
16 67441/2 109.08.202 WP(C)/10659/20 at
5 3 P.CH. DAS 024 4 14 C.0. No-
6)
16 |5  |T.K. BARIK 167442/2 (09.08.202 |[FAO/391/2023 [C.O. (Se




3 024 4 at
No-
6)
(Se
16 67444/2 [09.08.202 [WP(C)/17293/20 at
4 GANESH SAHOO 024 4 24 No—
6)
16 67446/2 [09.08.202 |WP(C)/23207/20 WRIT gie
5 R.K. ROUT 024 4 23 ?RANCH— No-
49)
(Se
16 T 67447/2 [09.08.202 |BLAPL/8576/202 at
6 024 4 3 No-
49)
(Se
16 67450/2 [09.08.202 |WP(C)/17333/20 at
7 S C D DASH 024 4 24 No-
49)
(Se
16 67451/2 [09.08.202 |BLAPL/12004/20 at
8 A. PATTANAIK 024 4 23 No—
49)
(Se
16 67452/2 [09.08.202 |WP(C)/18914/20 at
9 H K MOHANTA 024 4 24 No-
49)
(Se
17 67453/2 [09.08.202 |BLAPL/6438/202 at
0 R.K. MALLICK 024 4 5 No—
49)
(Se
17 67454/2 (09.08.202 |WP(C)/18745/20 at
1 H.K. MOHANTA 024 4 24 No-
49)
(Se
17 67455/2 [09.08.202 |WP(C)/17894/20 at
5 SATYA PURNA PANDA 024 4 24 No—
49)
(Se
17 67456/2 [09.08.202 |WP(C)/19005/20 at
3 i K PANDA 024 4 24 No-
49)
(Se
17 67458/2 [09.08.202 |WP(C)/17974/20 at
4 A SAHOO 024 4 24 No-
49)
(Se
17 67459/2 |09.08.202 [WPC(OA)/1167/2 at
5 M R ROUTRAY 024 4 019 No-

49)




(Se

17 67460/2 109.08.202 |[WP(C)/18322/20 at
6 SS MALLICK 024 4 24 No—
49)
(Se
17 67461/2 109.08.202 |[WP(C)/18867/20 at
7 PK MOHANTY 024 4 24 No—
49)
(Se
17 67462/2 109.08.202 |[WP(C)/17282/20 at
8 PK MISHRA 024 4 24 No-
49)
(Se
17 67464/2 109.08.202 |[WP(C)/18984/20 at
9 H.K. MOHANTA 024 4 24 No—
49)
(Se
18 67465/2 109.08.202 |CRLMC/5323/202 at
0 R.R. NAYAK 024 4 3 No-
49)
(Se
18 67466/2 109.08.202 |[WPC(OA)/1982/2 at
1 M/S SOBHANA SAHOO 024 4 019 No-
49)
(Se
18 67468/2 109.08.202 |[WPC(OA)/1168/2 at
2 S. NAYAK 024 4 019 No-
49)
(Se
18 67469/2 109.08.202 |[BLAPL/6757/202 at
3 J SAHOO 024 4 4 No-
49)
(Se
18 67470/2 109.08.202 |CRLMC/5222/202 at
4 ANITA PANDA 024 4 3 No-
49)
(Se
18 67472/2 109.08.202 |[BLAPL/5415/202 at
5 BK PATI 024 4 4 No-
49)
(Se
18 67473/2 109.08.202 |CRLMC/2385/202 at
6 P K MOHANTY 024 4 3 No—
49)
(Se
18 67475/2 109.08.202 |CRLMC/2385/202 at
7 M K MOHANTY 024 4 3 No—
49)
(Se
é8 M K MOHANTY 8;376/2 29.08.202 gRLMC/2385/202 at

No-




49)

(Se
18 67477/2 109.08.202 |[BLAPL/12426/20 at
9 A.K. BEHERA 024 4 23 Cc.0. No-
49)
(Se
19 67478/2 109.08.202 |CRLMC/2291/202 at
0 B.S. SWAIN 024 4 4 C.0. No—
49)
(Se
19 67479/2 109.08.202 |[WP(C)/17784/20 at
1 AMIYA KUMAR SWAIN 024 4 24 Cc.0. No—
49)
(Se
19 ASHISH KUMAR 67481/2 109.08.202 |[WP(C)/17784/20 c.o at
2 NAYAK 024 4 24 T No-
49)
(Se
19 67483/2 109.08.202 |[WP(C)/17924/20 at
3 N K ROUT 024 4 24 Cc.0. No—
49)
(Se
19 67484/2 109.08.202 |[WP(C)/18092/20 at
4 M R ROUTRAY 024 4 24 C.O. No-
49)
(Se
19 67485/2 109.08.202 |[WP(C)/18448/20 at
5 N K ROUT 024 4 24 Cc.0. No—
49)
(Se
19 67486/2 109.08.202 |[WP(C)/18941/20 at
6 R C MALLICK 024 4 24 C.O. No-
49)
(Se
19 MANAS RANJAN 67490/2 109.08.202 [WP(C)/17839/20 c.0 at
7 SAHOO 024 4 24 e No-
49)
(Se
19 67491/2 109.08.202 |[WP(C)/17950/20 at
8 B. K. MISHRA 024 4 24 C.O. No—
49)
(Se
19 67492/2 109.08.202 |[WP(C)/18414/20 at
9 J. ROUT 024 4 24 C.O. No-
49)
(Se
20 67493/2 109.08.202 |[WP(C)/18436/20 at
0 B. K. SWAIN 024 4 24 Cc.0. No—
49)
20 TASBIR KUMAR 67494/2 109.08.202 |ABLAPL/7736/20 |GENER (Se
1 KHOSLA 024 4 24 AL at




No-
49)
(Se
20 67495/2 109.08.202 WP(C)/18435/20 at
> 5 B. K. SWAIN 024 4 24 No—
49)
(Se
20 67499/2 [09.08.202 |CRLMC/2153/202 at
3 4 A. SUNDARAY 024 4 4 No—
49)
(Se
20 67501/2 109.08.202 |CRLMC/2218/202 at
4 3 S.K.LENKA 024 4 4 No—
49)
(Se
20 67502/2 (09.08.202 WP (C)/18130/20 at
5 4 PRADEEP KUMAR PAL 024 4 24 No—
49)
(Se
20 67503/2 109.08.202 |CRLMC/2160/202 at
6 4 A. SUNDARAY 024 4 4 No-
49)
(Se
20 67504/2 [09.08.202 |CRLMC/1719/202 at
7 5 P.K. MOHANTY 024 4 4 No-
49)
20 67505/2 109.08.202 [WP(C)/32123/20 WRIT ;ie
4 P.K. MOHANTY : : BRANCH-
8 024 4 23 3 No-
13)
(Se
20 67506/2 (09.08.202 WP (C)/18019/20 at
9 |4 R. DAS 024 4 24 No-
13)
(Se
21 67509/2 109.08.202 WP(C)/17474/20 at
0 5 B. K. SWAIN 024 4 24 No—
13)
(Se
21 67510/2 (09.08.202 FIRST |at
1 3 S. BISWAL 024 4 LAA/32/2019 APPEAL |No-
5)
(Se
21 67511/2 109.08.202 WP(C)/18386/20 at
> 5 DILLIP SAMAL 024 4 24 No—
5)
(Se
21 67512/2 (09.08.202 FIRST |at
3 3 G.D. SINGH 024 4 LAA/48/2022 APPEAL [INo-
5)
21 |6  |[B.R. SENAPATI 167517/2 |09.08.202 [WP(C)/19161/20 C. (Se




4 024 4 24 at
No-
5)
(Se
21 67518/2 109.08.202 |[WP(C)/19112/20 at
5 PRAKASH 024 4 24 ¢ No-—
5)
WRIT
BRANCH a(ns:e
21 ASHOK KUMAR SAHOO 67520/2 109.08.202 |[WP(C)/3898/202 c (DIVISI No-
[ 024 4 1 ON 112
BENCH- )
2)
(Se
at
21 P. K. SWAIN 67521/2 109.08.202 |[WP(C)/17379/20 c. No-
7 024 4 24
112
)
(Se
at
21 SURENDRA DAS 67522/2 109.08.202 |[BLAPL/1553/202 c. No-—
8 024 4 4
112
)
(Se
at
21 B. K. SWAIN 67523/2 109.08.202 |[WP(C)/17523/20 c. No—
9 024 4 24
112
)
(Se
at
22 B. K. SWAIN 67524/2 109.08.202 |[WP(C)/17960/20 c. No-
0 024 4 24
112
)
(Se
at
22 P.K. MOHANTY 67526/2 109.08.202 CRLLP/26/2023 |C. No-
1 024 4
112
)
(Se
at
22 R.K. BARIK 67527/2 109.08.202 CRLLP/26/2023 |C. No-
2 024 4
112
)
(Se
at
22 M. R. SAHOO 67529/2 109.08.202 |[WP(C)/17656/20 c No—
3 024 4 24
112
)
(Se
22 67530/2 109.08.202 |[WP(C)/17252/20 at
4 M. R. SAHOO 024 4 04 C No-

112




(Se
at
22 |, A MOBANTY 67531/2 |09.08.202 [WP(C)/18324/20 |, oo
5 024 4 24
112
)
(Se
22 |4 DILLIP KUMAR 67532/2 109.08.202 |ABLAPL/6889/20 |, Et_
6 MATLICK 024 4 24 . ©
112
)
(Se
at
22 |, RANJAN DAS 67534/2 [09.08.202 |CRLMC/2387/202 |, oo
7 024 4 4
112
)
(Se
22 67535/2 109.08.202 at
2 R.K. SARANGI Ve CRLMP/95/2024 |C. No-
8 024 4
112
)
(Se
at
22 |, PADMANAV BHUTIA  |67536/2 [09.08.202 |CRLMP/1128/202 |, Noo
9 024 4 4
112
)
(Se
23 67537/2 |09.08.202 at
3 S.K. PARIDA . . CRLMP/795/2024 |C. No-
0 024 4
112
)
(Se
23 67538/2 (09.08.202 at
3 S.P. SAHOO Ve CRLMP/803/2024 |C. No-
1 024 4
112
)
(Se
23 67539/2 109.08.202 at
3 A. DAS Ve CRLMP/625/2024 |C. No-
2 024 4
112
)
(Se
23 67540/2 [09.08.202 at
3 A. MOHANTY : : CRLA/499/2024 |C. No-
3 024 4
112
)
(Se
23 67541/2 (09.08.202 at
3 P. BEHERA U CRLMP/199/2024 |C. No-
4 024 4
112
)
23 |4  M.R. BARIK 167542/2 (09.08.202 |CRLMC/3983/202 [C. (Se




5 024 4 3 at
No-
112
)
(Se
at
23 2 NAYAK 67543/2 1|09.08.202 CRLMC/852/2024 No-
6 024 4
112
)
(Se
23 67544/2 109.08.202 at
11 BEHERA U SA/32/1993 No-
7 024 4
112
)
(Se
23 67545/2 (09.08.202 at
3 .CH SUNDARA T SA/119/1998 No-
8 024 4
112
)
(Se
23 67546/2 (09.08.202 SECOND |at
5 4 SUNDARA 024 4 SA/182/2001 APPEAL INo-
4)
24 |, . ARtk 67548/2 (09.08.202 WP (C)/17654/20 iy =
0 T 024 4 24 3 No-
28)
(Se
24 67551/2 [09.08.202 WP(C)/14716/20 at
1 4 .K. BEHERA 024 4 18 No-
28)
(Se
24 67552/2 109.08.202 |[WP(C)/16293/20 at
p 3 .K. BEHERA 024 4 17 C No-
28)
(Se
24 67553/2 (09.08.202 [WP(C)/12899/20 at
3 > BEHERA 024 4 24 No-
28)
24 67554/2 109.08.202 |[WP(C)/13733/20 WRIT gie
4 5 BEHERA 024 4 o4 5RANCH— No-
44)
(Se
24 67557/2 109.08.202 |[WP(C)/33713/20 at
5 > -D. SINGH 024 4 20 No-
44)
(Se
24 67558/2 (09.08.202 [WP(C)/33713/20 at
6 |° -R. PANI 024 4 20 No-

44)




(Se

24 67559/2 (09.08.202 |ABLAPL/4925/20 |GENER at
7 DEBA KUMAR RATH 024 4 04 Al No—
44)
(Se
24 67562/2 109.08.202 |[WP(C)/15823/20 at
g P.K. MISHRA 024 4 o4 C.0. No-
44)
(Se
24 67563/2 109.08.202 at
5 M. NAYAK 024 1 CMP/769/2024 C.0. No-
44)
(Se
25 67566/2 109.08.202 at
0 A.K.BEHERA 024 4 CRLMA/137/2024 |C.O. No-
44)
(Se
25 67569/2 109.08.202 |ABLAPL/4985/20 at
1 D.K. JENA 024 4 o4 C.0. No-
44)
(Se
25 67571/2 109.08.202 |[WP(C)/18352/20 at
5 KC PANDA 024 4 04 C.0. No-
44)
(Se
25 67573/2 109.08.202 |ABLAPL/5115/20 at
3 N. SAHOO 024 4 o4 C.0. No-
44)
(Se
25 67574/2 109.08.202 |ABLAPL/7648/20 |GENER at
4 T K BARIK 024 4 24 AL No-
44)
(Se
25 ASHOK KUMAR 67576/2 109.08.202 |[WP(C)/18352/20 c.0 at
5 BEHERA 024 4 24 T No-
44)
(Se
25 67579/2 109.08.202 |[WP(C)/19013/20 at
P AK SAHOO 024 4 o4 C.0. No-
44)
(Se
25 67580/2 109.08.202 |ABLAPL/5170/20 at
7 B.R. SENAPATI 024 4 04 C.0. No-
44)
(Se
25 67581/2 (09.08.202 |ABLAPL/4852/20 at
g G.SAHOO 024 4 04 C.0. No-
44)
(Se
25 67584/2 109.08.202 |ABLAPL/5154/20
5 K.K.NATH 024 4 04 C.0. at

No-




44)

(Se
26 67586/2 109.08.202 |ABLAPL/5179/20 at
0 S.K.LENKA 024 4 24 No-
44)
(Se
26 67587/2 109.08.202 |[BLAPL/7532/202 at
1 B.M.ROUT 024 4 4 No—
44)
(Se
26 67588/2 109.08.202 at
> S.K. BHANJADEO 024 4 CRLMC/935/2024 No—
44)
(Se
26 67589/2 109.08.202 |[BLAPL/7535/202 at
3 S - SAMAL 024 4 4 No-
44)
(Se
26 67590/2 109.08.202 |ABLAPL/5183/20 at
4 DILLIP SAMAL 024 4 24 No-
44)
(Se
26 67592/2 109.08.202 |ABLAPL/7878/20 at
5 M.R. SAHOO 024 4 24 No—
44)
(Se
26 67594/2 109.08.202 |[BLAPL/7538/202 at
6 S SAMAL 024 4 4 No-
44)
(Se
26 67596/2 109.08.202 |ABLAPL/7887/20 at
7 M. PAGAL 024 4 24 No-
44)
(Se
26 67598/2 109.08.202 |ABLAPL/7888/20 at
8 S. PANDA 024 4 24 No-
44)
(Se
26 67599/2 109.08.202 |ABLAPL/7889/20 at
9 ASHOK KUMAR SAHOO 024 4 24 No—
44)
(Se
27 67600/2 |09.08.202 |[BLAPL/7557/202 at
0 SURESH SAHU 024 4 4 No-
44)
(Se
27 67601/2 109.08.202 |ABLAPL/7891/20 at
1 B.K. MOHARANA 024 4 24 No—
44)
27 M. DAS 67602/2 109.08.202 |CRLMC/1133/202 (Se
2 ) 024 4 4 at




No-
44)
(Se
27 67603/2 (09.08.202 BLAPL/7556/202 at
5 4 B.R.SENAPATI 024 1 4 C. No-
44)
(Se
27 67604/2 |09.08.202 |CRLMP/1130/202 at
4 4 DILLIP SAMAL 024 4 A C. No-
44)
(Se
27 67605/2 (09.08.202 |CRLMP/1131/202 at
- 4 S. MOHANTY 024 1 4 C. No-
44)
(Se
27 67606/2 (09.08.202 |ABLAPL/2372/20 at
p 4 P.K.MOHANTY 024 4 04 C. No-
44)
(Se
27 67608/2 (09.08.202 |ABLAPL/4829/20 at
. 3 J.P.KAR 024 4 04 C. No-
44)
(Se
27 67610/2 (09.08.202 |ABLAPL/3673/20 at
g 3 P.K. MISHRA 024 4 o4 C. No-
44)
(Se
27 67611/2 |09.08.202 |ABLAPL/7806/20 at
5 3 PRADIPTA BEURA 024 4 04 C. No-
44)
(Se
28 67613/2 (09.08.202 BLAPL/4869/202 at
0 5 S. K. BHANJADEO 024 4 4 C. No-
44)
(Se
28 67614/2 (09.08.202 BLAPL/7527/202 at
1 5 AMLAN SHAKTI PAUL 024 4 4 C. No-
44)
(Se
28 67615/2 (09.08.202 |BLAPL/7533/202 at
5 3 M. R. BARIK 024 4 4 C. No-
44)
(Se
28 3 JYOTISH RANJAN 67616/2 (09.08.202 |ABLAPL/4835/20 c at
3 DAS 024 4 24 : No-
44)
(Se
28 67617/2 (09.08.202 |ABLAPL/5126/20 at
4 3 A. MOHANTY 024 4 04 C. No-
44)
28 |4  |SURENDRA DAS 167618/2 (09.08.202 |ABLAPL/5157/20 [C. (Se




5 024 4 24 at
No-

44)
(Se

28 67619/2 (09.08.202 |ABLAPL/7556/20 at
P S. CHOUDHURY 024 4 24 No-
44)
(Se

28 JYOTI RANJAN 67620/2 (09.08.202 |ABLAPL/7732/20 at
7 NAYAK 024 4 24 No-
44)
(Se

28 67621/2 109.08.202 |[BLAPL/7570/202 at
g H. K. PATRA 024 4 4 No-
44)
(Se

28 67622/2 109.08.202 |ABLAPL/7893/20 at
5 A. MOHANTY 024 4 o4 No-
44)
(Se

29 67623/2 109.08.202 |ABLAPL/7895/20 at
0 MANOJ KUMAR PANI 024 4 04 No-
44)
(Se

29 SANTOSH KUMAR 67624/2 109.08.202 |ABLAPL/7894/20 at
1 MAHANTY 024 4 24 No-
44)
M/S SANJIB KUMAR (Se

29 BHANJADEO, S. 67625/2 109.08.202 |ABLAPL/4693/20 at
2 BALABANTRAY,B.K.B (024 4 24 No-
EHERA 44)
(Se

29 67626/2 109.08.202 |ABLAPL/4693/20 at
3 JADUNATH PRADHAN 024 4 04 No-
44)
(Se

29 67627/2 109.08.202 |[WP(C)/18579/20 at
4 SIBA PRASAD SAHOO 024 4 o4 No-
44)
(Se

29 67633/2 109.08.202 |[BLAPL/5789/202 at
5 P. K. BEHERA 024 4 4 No-
44)
(Se

29 RAMESH CHANDRA 67634/2 |09.08.202 |BLAPL/4174/202 at
6 MAHARANA 024 4 4 No-
44)
(Se

29 67635/2 109.08.202 |ABLAPL/7207/20 at
7 P K MOHANTY 024 4 o4 No-

44)




(Se

29 PARTHA SARATHI 67636/2 109.08.202 [ BLAPL/7544/202 at
8 DAS 024 4 4 No-
44)
(Se
29 PARTHA SARATHI 67637/2 109.08.202 |ABLAPL/4862/20 at
9 DAS 024 4 24 No-
44)
(Se
30 67638/2 109.08.202 |[WPC (OAC)/1398/ at
0 S.P. SAHOO 024 4 2019 No-
44)
(Se
30 67639/2 109.08.202 |[BLAPL/5798/202 at
1 S.R. PATTANAIK 024 4 5 No-
44)
(Se
30 67640/2 109.08.202 |TRP(C)/133/202 at
2 S.DASH 024 4 4 No-
44)
(Se
WRIT
30 67642/2 109.08.202 |[WP(C)/9891/201 _lat
3 A. DAS 024 4 8 ISRANCH No—
40)
(Se
30 67645/2 109.08.202 |ABLAPL/7767/20 at
4 DK NAIK 024 4 54 BAIL-2 No-
12)
(Se
30 67646/2 109.08.202 |ABLAPL/7830/20 at
5 DK NAIK 024 4 24 No-
12)
(Se
30 67647/2 109.08.202 |ABLAPL/6337/20 at
6 A MOHANTY 024 4 24 No-
12)
(Se
30 67648/2 109.08.202 |ABLAPL/6177/20 at
7 A MOHANTY 024 4 24 No-
12)
(Se
30 67649/2 109.08.202 |ABLAPL/6046/20 at
8 AK BEHERA 024 4 24 No-
12)
(Se
30 67650/2 109.08.202 |ABLAPL/7168/20 at
9 SC SUNDARAY 024 4 24 No—
12)
(Se
31 67651/2 109.08.202 |ABLAPL/7326/20
0 G JAYASINGH 024 4 24 at

No-




12)

(Se
31 67652/2 (09.08.202 BLAPL/7054/202 at
1 |4 G R DHAL 024 4 4 No-
12)
(Se
31 67653/2 (09.08.202 |ABLAPL/7748/20 at
> 5 S PATTANATIK 024 4 24 No-
12)
(Se
31 67654/2 109.08.202 WP(C)/6923/202 at
3 7 B.K. MAHARANA 024 4 4 No—
12)
(Se
31 3 PARTHA SARATHI 67655/2 109.08.202 BLAPL/4139/202 at
4 DAS 024 4 4 No-
12)
(Se
31 67664/2 109.08.202 |CRLMC/1948/202 at
5 |4 D K NAIK 024 4 4 No-
12)
(Se
MISC.
31 3 A. MOHANTY 67672/2 109.08.202 MACA/96/2017 APPEAL at
9 024 4 No-
SEC.
1)
31 67677/2 109.08.202 [WP(C)/3653/201 WRIT <ie
3 M.M. PANDA . . BRANCH- a
7 024 4 8 o No-
59)
WRIT
BRANCH ;ie
31 |, b R, SENADATI 67678/2 (09.08.202 WP(C)/41692/20 (DIVIST |-
8 024 4 23 ON 193
BENCH- )
3)
(Se
at
31 A o K. DAS 22280/2 29.08.202 gP(C)/3920/201 No-
123
)
(Se
at
82 A o k. DAS 22281/2 29.08.202 ?P(C)/3920/201 Noe
123
)
(Se
at
iz A K K. NATH 8;282/2 29.08.202 gZ(C)/16059/20 No-
123
)
132 |2 |NRUSINGHA 167683/2 |09.08.202 [WP(C)/8049/201 |GENER | (Se




2 CH.MISHRA 024 4 4 AL at
No-
123
)
(Se
at
32 |, UDAYANATH PRADHAN ©7684/2 109.08.202 |ABLAPL/2372/20 |GENER No-
3 024 4 24 AL
123
)
(Se
at
32 |19 |sarTT PRASAD AR |67685/2 |09.08.202 [WP(C)/18956/20 GENER Ne-
4 024 4 19 AL
123
)
(Se
at
32 15 G SAHOO 67686/2 109.08.202 BLAPL/663/2024 |C.0O. No-
5 024 4
123
)
(Se
at
32 15 S DASH 67688/2 1(09.08.202 BLAPL/663/2024 |C.0O. No-
6 024 4
123
)
32 67691/2 [09.08.202 |WP(C)/21701/20 WRIT <ie
4  |A.K.SARANGT e c.0. |BRaNCH- 2
7 024 4 16 3 No-
33)
(Se
32 67692/2 |09.08.202 WP(C)/17542/20 at
s |3 H K MALLICK 024 . 54 c.o. No-
33)
(Se
32 67693/2 109.08.202 ABLAPL/7749/20 |GENER at
5 |0 ARUN KUMAR BEHERA |, . 4 oL No-
33)
(Se
33 67694/2 109.08.202 |CRLMC/2878/202 at
R B B ROUT 024 . . c.o. No-
33)
(Se
33 67696/2 109.08.202 |CRLMC/2758/202 at
3 B B ROUT 024 . . c.o. No-
33)
(Se
33 67697/2 109.08.202 |CRLMC/2845/202 at
>3 B B ROUT 024 . . c.o. No-
33)
(Se
33 67698/2 109.08.202 WP(C)/9910/202 at
3|6 RAKESH SETHI 024 . . c.o. No-

33)




(Se

33 67699/2 109.08.202 |[WP(C)/9910/202 at
4 RAKESH SETHI 024 4 4 No—
33)
(Se
33 SITANSU MOHAN 67700/2 109.08.202 |[WP(C)/18671/20 at
5 SINGH 024 4 24 No-
33)
(Se
33 SITANSU MOHAN 67701/2 109.08.202 |[WP(C)/18636/20 at
[ SINGH 024 4 24 No-
33)
(Se
33 SITANSU MOHAN 67702/2 109.08.202 |[WP(C)/18767/20 at
7 SINGH 024 4 24 No-
33)
(Se
33 SITANSU MOHAN 67703/2 109.08.202 |[WP(C)/18637/20 at
8 SINGH 024 4 24 No-
33)
(Se
33 SITANSU MOHAN 67704/2 109.08.202 |[WP(C)/18638/20 at
9 SINGH 024 4 24 No-
33)
(Se
34 SITANSU MOHAN 67705/2 109.08.202 |[WP(C)/18667/20 at
0 SINGH 024 4 24 No-
33)
(Se
34 SITANSU MOHAN 67706/2 109.08.202 |[WP(C)/18769/20 at
1 SINGH 024 4 24 No-
33)
(Se
34 67708/2 109.08.202 |ABLAPL/4805/20 at
2 A K NAYAK 024 4 24 No-
33)
(Se
34 67709/2 109.08.202 |ABLAPL/7231/20 at
3 R K MOHABHOI 024 4 24 No—
33)
(Se
34 67710/2 1/09.08.202 |CRLMC/2772/202 at
4 R. K. MALLICK 024 4 4 No—
33)
(Se
34 67711/2 |/09.08.202 |CRLMC/2862/202 at
5 R. K. MALLICK 024 4 4 No—
33)
(Se
24 R. K. MALLICK 8;212/2 29.08.202 ZRLMC/2858/202 at

No-




33)

(Se
34 67713/2 109.08.202 |ABLAPL/3666/20 at
7 2 PK MOHANTY 024 4 04 No-
33)
(Se
34 67714/2 109.08.202 |[CRLMC/2625/202 at
8 3 H K PATRA 024 4 4 No-
33)
(Se
34 5 JYOTI RANJAN 67715/2 |09.08.202 |BLAPL/7534/202 at
9 NAYAK 024 4 4 No-
33)
(Se
35 67718/2 109.08.202 |[WP(C)/14567/20 at
0 4 P.CH. DAS 024 4 13 No-
33)
(Se
35 3 PRADIPTA KUMAR 67719/2 109.08.202 |ABLAPL/5315/20 at
1 MOHANTY 024 4 24 No-
33)
(Se
35 67720/2 109.08.202 |[BLAPL/1658/202 at
2 > N K ROUT 024 4 4 No-
33)
(Se
35 67721/2 109.08.202 at
3 5 S. BISWAL 024 4 MATA/85/2024 No-
33)
(Se
35 67723/2 109.08.202 |[WP(C)/19261/20 at
4 3 J P KAR 024 4 24 No-
33)
(Se
35 67725/2 109.08.202 |[CRLMC/2877/202 at
5 4 P. L. MISHRA 024 4 p No-
33)
(Se
35 67726/2 [09.08.202 |BLAPL/7604/202 at
6 5 GYANA RANJAN DHAL 024 4 4 No-
33)
(Se
35 5 SOUMYA KANTA 67727/2 109.08.202 |BLAPL/7462/202 at
7 TRPATHY 024 4 4 No-
33)




